VI TEM NO. 7 COURT NO. 2 SECTION 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Crimnal Appeal Nos.1597-1599/2015
STATE OF U. P. Appel | ant ('s)
VERSUS
HET RAM & ORS. ETC. Respondent ( s)
(OfFfice report on default)
Date : 30/09/2016 These appeals were called on for hearing today.
CORAM : HON&#39; BLE MR. JUSTI CE L. NAGESWARA RAO
[N CHAMBERS]
For Appellant(s) M. Garvesh Kabra, Adv. (Not Present)

For Respondent(s) M. Iftekhar Ahnad, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
One week&#39; s time is grant ed to | ear ned counsel for t he
appel | ant to t ake appropriate st eps in respect of deceased
respondent Nos. 1 & 6.
(RASHM DHYANI ) (SNEH BALA MEHRA)
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